NATIONAL COMPANY LAW TRIBUNAL ITEMNO: 10
ALLAHABAD BENCH

CA NO. 38/2020 IN
CP NO.(IB) 25/ALD/2017

ATTENDENCE - CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 05.11.2020 AT
11:30 AM THROUGH VIDEO CONFERENCING.

NAME OF THE COMPANY : JODPL PVT. LTD. V/S OIL AND NATURAL GAS
CORPORATION LTD. & ORS.

SECTION: 44 OF 1BBI LIQUIDATION REGULATION OF IBC

PRESENT : HON’BLE MR. JUSTICE (RETD.) RAJESH DAYAL KHARE,
MEMBER (J)

COUNSEL FOR APPLICANT : SH. ABHINAYV GAUR ALONGWITH
MS. ANKITA BAJPAI, ADVS.

CA NO. 38/2020 IN CP NO.(IB) 25/ALD/2017

The matter was taken up today through Video Conferencing at 01:00 PM.

Heard Ms. Ankita Bajpai alongwith Ms.Vatsala Kak, Advocates for the
Liquidator through video conferencing.

The present CA No. 38/2020 in CP No.(IB) 25/ALD/2017 has been filed by the
Applicant under Section 44 of the IBBI Liquidation Regulation of IBC praying for six
months extension for liquidating the assets of the Corporate Debtor beyond the expiry
of the liquidation period.

It has been contended by the learned counsel for the Applicant that inspite of
best efforts, the liquidation could not take place and all efforts were made by the
Liquidator for doing so, however, the averments as contained in the application is not
very clear as to what efforts were taken after 5* of February, 2019.

Learned counsel for the Liquidator states that she will bring on record additional

o

affidavit to show as to what cfforts been made thereafter and it is again reiterating that
A

all efforts were made by her for liquidating the assets of the Company and she is finding
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a difficult on account of the fact that only 10 % of the shares is to be liquidated and the
major shares is being held by the respondent no.1.
Let notice be issued to the respondents by all modes including the process of the

Court, returnable at an early date.

Accordingly, put up on 15™ December, 2020 before the Regular Court/ Video

Conferencing.
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Dated : 05.11.2020 JUSTICE RAJESH DAYAL KHARE
(MEMBER JUDICIAL)
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